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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
NEW DELHI,
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Date of Decision:24.9,91,
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_Chendre_Shekhar_ Sshukar Arpplicant
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Anoplicant _in person - - - =

Us.

Union of India & Ors. Responcents.

Shri M.L. Verma, Counsel for thke resroncente,

CORAMS:
The Hon'ble Mr., P.K, Kartha, Vice Chairmen{J)
The Hon'ble Mr, B.N. Dhoundiyal, Member(A)-

1. Whether Reporters of local papers mey be allowed
to see the Judgement? *31:

L0 i\’/D

2., To be referred to the Reporter or not"

JUDGEMENT

(of the Pench delivered by Hon'ble
Shri E.N. Dhoundiyeal, Member)

This C.A.hes heen filed by Dr. Chandra Shekhar Sehuker
egainst his transfer to the neuly formed Ministry of Food
Processing Industries and the impugned order da%ed T€.4.90
issuec by the Ministry of Agriculture rejecting his recuest

for transfer back toc the Ministry of Agriculture.
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Z The applicant wes recruited through the Unirn Fublic

Service Commission against the permanent post of Senicr

A} .
j in the Department of

Technicel hesistant (Livestock
Agriculture where he joined cn 13.2.87. FHe wes transferred
to Ministry of Food Frocessing Industries vide Crder No,
45011/5/88/E I cated 9.8.88. According to-him, the junior
most Senior Technical Assistent, Dr. Rajnish Kumsr Gupte
should have been transferred to the Ministry of Food

Processing Industries, H
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e contends that this transfer has
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adversely affected his chances of promotion as there
are no such avenues aveileble in his new Ministry.
The applicant had requested that his name may be
retainec in the seniority list of Senior Technical
Assistant (Livestock) in the Ministry of Agriculture
for promotion to the post of Rssistant Livestock
Officzr, !'e had elec exercised his offer for
repatriation to Ministry of Agriajlture in accordence
tei

with the instructions e nteinecd in Ministry of Food

Processing's letter dated 29.4.90.

3. In their counter/the respondents have taken the
plea thet since the épplicant was transferred to the
new Ministry with work and post, the guestion of his
junior being mnsidered for transfer did not arise
and his name could not te retained in the seniority
list maintained by the Ministry of Agriculture, He
wi 11 have tec avail whatever promotional avenues exist

in the new Ministry.

4, However, duiring the final hearing, the lesrned
counsel for the respondents produced g letter cdated
6.9.91 issued by the Ministry of Agriculture which
reads as under:-

"Jith reference to a writ retition filed by

Shri C.53. Sahukar, Senion Technical Assistent(Livestock)

in the Ministry of Food Processing Industries in the CAF

vide Regn.No.7”.A1265/90, he is hereby informed that the
DCOPT have advised that officers transferred to other
Ministry(s) /Departments who were eppointed to noste

which formed the Feeder Cacdre to the posts in th
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Department of Agriculture & Cooperation shall mntinue

by




to he so considered for the purpose of promotion

until and unless the regspective Recruitment Rules

dy

are smended., On the bszsis of ewove advice of the
DOPT, the candideture of even those officers who
werz sppointed to feeder posts for prcmotion to
the post of A.L.O. but later trensferred to other
Ministry(s) Yepartments will elso be considered
donguwith other Departmental Senior Technicsal
Assistants(iivestock) in this Department as and
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wen the promotion case for promotion to the nost

of A,L.C. is processed,”

5. Tn view of the above, even after his transfer

to the Ministry of Frod proceasing Industries, the
applicent will continue to be eligible for praomotion
to the post of A.L.0. in the Ministry of Rgriculture,
This is the position until and unless the recruitment
rules are amencded. In cese the rules are channed to

- his disadvantage, the applicant would ke free to

apprach this Tribunal with a fresh applicstion in
accordance with iau. The application is therefore

disposed of with the aforesaid observetions,

€, There will be no order as to costs,
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(B.N. DHGUND:YAI;Aﬂg,G( (P.K, KAHTHA)
MEMBER (A ) VICE CHAIRMAN(D)
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